
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH, AHMEDABAD 

RM:A /OA./ 	 198 

r 	 Applicant (s). 

Adv. for the 
Petitioner (s). 

Versus 

Respondent (s). 

_Adv. for tha 
Respondent (s). 
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Krishnen) 
Chairman 
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a 	 O.A. 430/89 

ORDER 

18.10.93 	 This matter is disposed of by 

common.judgment in O.A. 422/89 & Ors. 

1U 
(R.C.Bhatt) 

Meuiber(A) 	 Mernber(J) 

vtc. 


